
05.06.2017                    J-    PRONOUNCEMENT OF JUDGEMENT(APPLT.JURISDICTION)

COURT NO. 1 
HON'BLE THE ACTING CHIEF JUSTICE
HON'BLE MS. JUSTICE REKHA PALLI

AT 4.00 P.M
1. W.P(C) 3976/2017 SHIMLA COLLEGE OF EDUCATION SANJAY SHARAWAT 

VS. NATIONAL COUNCIL FOR KISHAN NAUTIYAL
TEACHER EDUCATION AND ANOTHER

COURT NO. 1 
(DIVISION BENCH-1)
HON'BLE THE ACTING CHIEF JUSTICE
HON'BLE MR. JUSTICE C.HARI SHANKAR

AT 4.00 PM.

1. REV.PET.242/2017 SAVYASACHI K.SAHAI PETITIONER IN PERSON
   CM APP. 21184/2017 VS. UNION OF INDIA & ORS. VIKRAM JETLEY,RAJEEV KR YADAV
   IN W.P.(C)7955/2015 ADV. FOR APPLICANT IN CM 

NO.18177/2016, WAJEEH SHAFIQ,
MOHD.QASEEM,DHAIRAJ KAPOOR,
JAYANT TRIPATHI,DINESH DAHIYA
U.HAZARIKA,SYED HASAN ISFAHANI
JAYANT MOHAN,AAMIR KHAN,SANJEEV
SABHARWAL,SATYAKAM,ASC
PANKAJ SHARMA,DIKSHA LAL
AJJAY ARORAA, MOHIT CHUGH FOR 
SANJEEV RALLI

COURT NO.33     
HON'BLE MR. JUSTICE G.S.SISTANI
HON'BLE MR. JUSTICE VINOD GOEL

AT 10.30 A.M
1. W.P.(c) 16726/2006 BABU RAM ASHISH NEGI 

VS. UNION OF INDIA PRAKASH KUMAR SINGH 
RIPU DAMAN BHARDWAJ
NEELAM SINGH

COURT NO. 29
HON'BLE MR. JUSTICE S.P.GARG

AT 2.15 P.M
1. CRL.A 322/2016 VIKAS AISHWARYA RAO 

VS. STATE MEENAKSHI DAHIYA

2. CRL.A 212/2015 OM PRAKASH RAKHI DUBEY
VS. STATE MANJEET ARYA



05.06.2017                    J-    PRONOUNCEMENT OF JUDGEMENT(APPLT.JURISDICTION)

COURT NO.17  
HON'BLE MR. JUSTICE V.KAMESWAR RAO

AT 2.15 P.M
1. W.P.(c) 2377/2017 MANGALMAY INSTITUTE OF MANAGEMENT 
   CM APPL. 10223/2017 & TECHNOLOGY AND ANR.

VS. GGSIP UNIVERSITY AND ANR.

2. W.P.(C) 2393/2017 ACCMAN BUSINESS SCHOOL AND ANR.
   CM APPL. 10328/2017 VS. GGSIP UNIVERSITY AND ANR.

 
3. W.P.(C) 2465/2017 TRINITY INSTITUE OF INNOVATION IN
   CM APPL. 10633/2017 PROFESSIONAL STUDIES & ANR.

VS. GGSIP UNIVERSITY AND ANR.

4. W.P.(C) 3148/2017 INSTITUTE OF ENGINEERING & TECHNOLOGY
   CM APPL. 13715/2017 VS. GGSIP UNIVERSITY AND ANR. 

5. W.P.(C) 2798/2017 GREATER NOIDA INSTITUTE OF TECHNOLOGY
   CM APPL. 12198/2017 & ANR.

VS. GGSIP UNIVERSITY AND ANR.

6. W.P.(C) 2955/2017 DELHI INSTITUTE OF TECHNOLOGY
   CM APPL. 12864/2017 & MANAGEMENT

VS. GGSIP UNIVERSITY AND ANR.

THROUGH: - MR. SACCHIN PURI, SR. ADV. WITH MR. SANJEEV NASIAR, MS. MEHAK TANWAR, ADVS. FOR 
THE PETITIONERS IN W.P.(C) NO.  2393/2017 MR. R.K. SAINI, MS. ASHA JAIN MADAN,
MR. VARUN NAGRATH & MR. UDIT MALIK ADVS. ALSO APPEARING FOR THE PETITIONERS
IN W.P.(C) NOS 2377/2017, 2393/2017, 2465/2017 AND 2798/2017

MR. KIRTI UPPAL, SR. ADV. WITH MR. MANJIT SINGH AHLUWALIA, MS. WAMIKA TREHAN,
ADVS. IN W.P.(C) NO.  2955/2017.
MS. ANUBHA AGRAWAL, ADV. FOR THE PETITIONER IN W.P.(C) NO.  3148/2017

THROUGH: - MR. MUKUL TALWAR, SR. ADV. WITH MS. ANITA SAHANI AND MS. LEELA SUMAN, ADVS.
FOR R1- GGSIP UNIVERSITY IN W.P.(C) NOS 2377/2017, 2393/2017, 3148/2017 AND 
2955/2017.

MR. PARAG P. TRIPATHI, SR. ADV. WITH MR. SRADHANANDA MOHPATRA, ADV. FOR 
GGSIP IN W.P.(C) NO.  2798/2017
MR. DEVESH SINGH, ASC (GNCTD) WITH MS. NEELAM KHOLIYA, ADV. FOR R-2 IN
W.P.(C) NO.  2377/2017, 2393/2017, 2465/2017, 3148/2017 AND 2798/2017
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COURT NO.31  
HON'BLE MR. JUSTICE I.S.MEHTA

AT 10.30 A.M
1. CRL.A 730/2016 IMTIYAZ HABIBUR RAHMAN,AMAR NATH,AMICUS CURIAE

VS. STATE LOVE DEEP GAUR, KUSUM DHALLA

 HIGH COURT OF DELHI                            
 03.06.2017                              REGISTRAR (LISTING)


